FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SILVER-EAST INFRASTRUCTURE PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Silver-East Infrastructure Private Limited

Date of incorporation of corporate debtor

18-03-2004

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies, Mumbai

Corporate Identity No./ Limi
IdentifieationNe. of corporate debtor

U45201MH2004PTC145150

Address of the registered office and
principal office (if any) of corporate debtor

Regd. Office: Shop No. G 48, The Zone Building,
C.T.S. 655, 656, Chandavarkar Road, Borivali West,
Borivali West, Mumbai, Borivali West, Maharashtra,
India, 400092.

Insolvency commencement date in respect
of corporate debtor

30-01-2025

Estimated date of closure of insolvency
resolution process

20-07-2025
(180 days from the order dated 30-01-2025)

Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Amrish Navinchandra Gandhi

IBBI Reg. No.: IBBI/IPA-002/IP-N00670/2018-
2019/12036

Address and e-mail of the interim
resolution professional, as registered with
the Board

Address: 504, Shivalik Abaise, Opp. Shell Petrol
Pump, Near Anand Nagar Bus Stand, Satellite,
Ahmedabad, Gujarat — 380015.

Email Id - amrishgandhiz2 @gmail.com

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

Correspondence Address: 504, Shivalik Abaise,
Opp. Shell Petrol Pump, Near Anand Nagar Bus Stand,
Satellite, Ahmedabad, Gujarat — 380015.

Process Email Id: cirp.silvereastinfra@gmail.com

11.

Last date for submission of claims

13-02-2025 (14 days from the receipt of the order
dated 30-01-2025)

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as  Authorized
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

Relevant Forms and

(2)
(b)

Details of authorized representatives
are available at:

(a) www.ibbi.gov.in
cirp.silvereastinfra@gmail.com
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench - II has ordered the
commencement of a corporate insolvency resolution process of the Silver-East Infrastructure Private
Limited on 30-01-2025.

The creditors of Silver-East Infrastructure Private Limited, are hereby called upon to submit their claims
with proof on or before 13-02-2025 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of



authorized representative from among the three insolvency professionals listed against entry No.13 to act as
authorized representative of the class [specify class] in Form CA. - NA

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Amrish Navinchandra Gandhi

Interim Resolution Professional

Silver-East Infrastructure Private Limited

IBBI Reg. No: IBBI/IPA-002/IP-N00670/2018-2019/12036

Date: 01-02-2025 Validity of AFA: 31-12-2025
Place: Ahmedabad Email for Correspondence - cirp.silvereastinfra@gmail.com
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by ng Investor complain form or causs Lo
be delivered orf send by registered post of
hisher abjecbons supported by an affidavit
sfating the nature of hizher interest and
grounds of opposition to the Regional Director
Wastem Ragion, Mumba at Evesast. Sth Floos,
100 Marine Drive. Mumbai, Maharashira-
400002 within fowrtaan days of the date of
publication of thes nofice with a copy o the
applicant company at its ragistened office at
the address mentioned below:

REGUS, 540 RES-CO-WORK 06, 5TH
FLOORL UNIT MO S, WING B SUPREME

Irsokency prokssional oling as interim
| ressoiicn profesRsion
| Bokiress and o-mail of the rioem
| MEsSORLITON ODfesss kg, EE"Eﬂ’EE"El:I
with 1he Boand

10, | Ackireszs and e musil o e Lesed for
| comespondence with the imenm
resciLtion professional

.- .|.‘°';‘°i| I:h;'l:‘.- rx .‘RIILI'I"-IP:"H'I].'I |.:l|'.-:i;-.|'.|.-..|.':
| Dlazses of cradrors, If amny, under clause

1o of sub-sectan (B4 of sectian 21,
i BenerEined by e inksim resoition

| Comespendence Address: 504, Shaibl Abeese,

| 13022095 (14 s fram the receil af e order

Tueni Textile Mills Limited
des ] dervl §o Canara Ban k@ &atvl & Canara ,ﬁﬂﬂk.wﬂ CIN | L17120MH198TPLCO43906
- U urllﬂﬂ Eﬂﬂﬂ i of b Uiy - Regd. Office : Sulte 267, Bidg. 58, 2nd Floar, Mittal Industrial Estate, Andheri Kurls Road,
afros gl of India I F l I Eﬁﬁhml Andherl (E), Mumbal 400 059 Emall ; infodrunitextiles.com, Web ; www.iunftextiies.com
W WO WY IR & Gotcd mel o) Wk Lk il ﬁiﬁhm B
ASSET RECOVERY MANAGEMENT BRANCH " . Recovery Section, Navi Mumbai Regional Office : Circle Office Building, 8th Floor,'A' Wing, C-14, G ot gl ol FJ::T::BIJHMHDL:I: ;E;;he st ol
' Vaana Chambers: Mezzaning Floor Dala Street. Forl. Mumbai-400 001 : ::_'“F'H'“ EIM.‘:, HEEMHAI; DFFICE, NAVI MUMBAI : Block, BKC, BandraEast, Mumbai- 400 051. Email : recoveryronm@canarabank.com Rs. |n Lakhs
Website : www.unionbankofindia_co.in. Email :- ubin0553352 @ enicnbankadindia.bank ivele Lo Blig, 014, 18 EH}Fk' 5% Foar; A Wing, BKG, Bamdra East Ref. No. RO/LEGAL/SARFAESI/23/2024/MV Dated: 27/01/2025 Quarter Quarter | Mine Months | Year Ended
Mumbal-100 051 E-mall: racovaryronm@canarabank com . & PARTICULARS i ded 315t | 3151 March
APPENDIX-IV POSSESSION NOTICE Regd. Post with Ack. Due $00ud S18L | onvind. 1o | QRERA BTRL TN ATS
Rule-8 (1)1 (For | ble P POSSESSION NOTICE To the Borrower/Guarantors/Mortgagor: b3 Dec 2024 | Dec 2023 | Dec 2024 | 2024
[Rule-8 (1)] (For iImmovable Property) WHEREAS : The under signed being the Anthorised Officer of the Canara Bamk under iha] |1 Mr RAKESH RAMESH PATIL Un-Audited | Un-Audited | Un-Audited | Audited
WHEREAS, The undersigned being the Authorized Officer of Unlen Bank 0f India Securitisation & Recanstruchon ol Financial Assels and Enforcament ol Secarlly Inbarest fcl Flat No 108, Mangal Tulsi Angan, Joshi Wadi, Airoli Gaon, Navi Mumbai, Maharashtra — 400708. 1 | Total Income from
Asset Recovery Management Branch, 21, Vieena Chamber, Mezzanine Floor, Dalal| | 2002 (Act 54 of 2002) and in exercise of powers conferred under Section 13 (12) read with Rule] 7208838480 o oo o0 Gperations Net] 2,011,335 | 113625 | 596285 | 5.664.40
Streat, Fort, Mumbai-400 001, Mumbai under the Securitization and Reconstruction | |3 of the secunty Interest (Enforcament) Rules 2002, ssued a Demand Notice dated 16.11.2024] | Room No 346, Airoli Village, Near Santosh Tailor, Joshi Wadi, Airoli, Navi Mumbai, Maharashtra - 400708 2 | Mot Profit | {Loss) for the
of Finantial Assets and Entorcament of Security Intarest (Second) Act, 2002 and in| (16" Nowember 2024) calling upan the Bomower MRS. HAMIDA SAJID SAYYED (Borrower), gl. I¥||{| R2A(5(1E32H(I;IF\|MES§IhPATg. war Asarent. Plot o B.39. Sector 23. Villde D S ] ::L‘:L':‘::?Tﬂ;f;-
i B . iar ‘N resd with Bl + it ; : atNo 201, 2nd Floor, Shree Saneshwar Apartment, Plot No B 39, Sector 23, Village Darave, Seawood,
:}}:E.'TEI.E:.‘ o :;l-:-».f.e g ?Inn;ler:*ed under ﬁect.lun 13 (2} rem:_i :ﬂtlh Ru 513uﬂf the Se-f':-ﬁn_y Cla, Sajid Sayyed, Room Iln_ 32, Mabi Compound, Near Kurla El:flnrl Road, H_arly:n_a'.rala Navi Mumbai, Maharashtra.. 400706 Euaciiinan s ii48 foiid i T
migrest (Enforcement) Rules, 2002 msued Demand notice dated 01.02.2020 calling | Lane, Kurla (West), Mumbai, Maharashira-400 070 1o repay the amount mentioned in the ] | SyBJECT: Notice for exercising the right of redemption under Section 13 (8) of the Securitisation and 1 | ‘Wet Brofit ! iLowsh for the
( T EXer . : {Loss)
ppon Borrower / Morlgagar / Guaranior Mfs. Sadgurukrupa Bharat Gas and| |notice, being ¥ 30,73,529.52 (Rs. Thirty Lakh Sevenly Three Thousand Five Hendred Twenly| | Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred period before tax (after
Mr. Vinod Gevind Patil to repay the amount mentioned in the Notice baing T 40,27,000/-|  |Nine & Paise Fifty Twa Only) plus unapplied migrest and charges within 80 days from the date tTOh?eS utr?geéscitg%-e d being the Authorized Officer of Canara Bank, Regional Office, Navi Mumbai Excaptional andior
(Rs. Forty Lacs “"“ft"' Seven Thousand Only) together with Inigrest Lequudlng costs)|  |of recelptof the Eafd notice, ) Maharashtra (hereinafter referred to as “the secured creditor”), appointed under the Act do hereby issue Extraordinary [tems 11.22 10.32 40.74 43.00
mantioned thereon within 60 days from the date of receipt of the said notice The borrower having failed to repay the amount, nobice is hereby given to the borrawer @nd| | this notice, under Section 13(8) of the Act read with Rule 8(6) of the SARFAESI Rules, to you all as under: 4 | Mot Profit | {Loss) for the
The Borraweer / Mortgager ¢ Guarantor having failed to repay the amount. notice is{ [Public in General, that 1ha wndarsigned has taken passession of the properties describad hensin ﬁstyou aqgﬁ %I/V;%rgih(aét?e S(]jcgred Crgdll\tlo;ha? I?SUt?]dﬂge Demarl/diotlcl\t/%lS,%&d}?éssﬁcg%rMESS(ﬁ) SLtTf;E period after tax (after
. T 5 i ’ I 1 ; BT 1 T - e ‘4 . | * { Ct, on ate of beman otice), to the borrower/ Tirm IVir.
hereby given to the Barrawer / Marlgagor | Guarantor and the public In general that ihe | - Jhefow in exercise of powers conterred an him Mer under Section 13 (4) of the said Act, read with | | ' o er"and Mr. HEMANT RAMESH PATIL (Guarantor) (name of Borrower/ Mortgagor/Guarantor), E“f.?"i’”ﬂ an-'::.:; 14,08 7.98 40.74 32.11
underslgned has taken PHYSICAL POSSESSION of the property described hersin below | |Rule 8 & 9 of the s2id Rules on this 29 day el Janoary of the year 2025, the mortgagor and the guarantors (above mentioned names), demanding to pay an amount of Rs. Kiragrainary |iem: ; ; :
inexercise of powers conferred an him undger Section 13 () of the sad Act read with The barrawer In parbcular ant the pubdic in gereral @re hareby cautioned not fo deal with tha] | 6,67,302.62 (Rupees Six lakh sixty seven thousand three hundred two and paise sixty two only) and § | Total l:l:-mprafhana!w
the Rule 8 ofthe said Rules on this 30° day of January 2025. oroperty and aay dealings with the propecty ul be subjec to the charge of the Canara Bank, | | Mercststaed hereonuiin 60 days fom thedate ofveceptof nasadnotees, L iyt g O
| j & ] i ) ) i
The Borrowers ( Morigagar / Guarantar in particufar and the public in general are hareby | |CBD BELAPUR Branch for an amount of T 30,73,520.52 (Rs. Thirly Lakh Sevenly Three| | op7y'the amount mentioned in the above said demand notices, the Authorized Officer under Section far lhz par-i?}d {after tax) and
cauticned nof io deal with the property and any dealings with the property will be subject]| | Thowsand Five Hundred Twendy Nine & Paise Fifty Two Dnly) znd interest thereon 13(4) of the Act had taken symbolic/Physical possession of the secured assets described in the Other Comprehensive
s e crg f Ulon Bank O i, st RacoeryManagaman ranch, 21, Vi Descrionf e Inmovale Propr el 2t e e i S | || o s
Chamber, Mezzanine Floor, Dalal Strest, Ford, Mumbai-400 001, for an amount of| |Flat No. 511, 5* Fioor, Builing No, 23, “Maharashira Co-operative Housing Society ﬁewspapers) newspapers on 25/01 ,25’22 (Date Ofpub”%ati%n). F g & | Paid-up Equity Share Capital
¥ 40,27,000/- (Rs. Forty Lacs Twenty Seven Thousand Only) and interest thereon. Limited", C. T. 5. No 26008, 2618, 2124, 3120, VIl Anik, Nr, HPNE Tennis Gourt, MMRDA| | To comply with the provision of SARFAESI Act, 2002 read with Rule 8(6) of SARFAESI Rules, you all are (Face Value of Rs. 1- each) | 1,306.31 | 1,306.31 1,306.31 | 1,306.31
The borrower's altention is invited to the provisions ol sub-section (8) of seclion (13)| |Colany, Vashi Naka, R. ©. Marg, Chembur, Mumbai, Maharashira-400 074 Admn. 270 Sq. | | hereby QlVe"fath|aSt and 2”8“ g,F%POle!?hIFV ;% rdedee:‘n an(tihreclalm tth(]g t?](?CUfetﬁi asﬁeti’,'- WRICh,aFGtﬁn 7 | Other Equity 55.72 18.51
. - : 5 possession Ot the Securea creaitor, witnin ays Trom the receipt ot tnis notice, Dy aischarging the
bl sty I oeaptal oIy S Svntiatip, o0 e Sanin Hhe g - adoat. Fi. Buill Up Area. + Bounded : ®On the North by : Flat No. 510, wOn the South by: Flat| | i o Rs. 6,67,302.62 (Rupees Six akh sixty seven thousand three hundred two and paise sixty | | E“'"’f'g I:f' EhTI"’ thef;."’
DESCRIPTION OF THE SECURED ASSETS: Mo 512; wOn the East by - Opan Space. wOn the West by: Passage «Within the Regn| | two only) as on 12/11/2024, plus subsequent interest, costs and expenses in full, failing which the sale XURLIGRAY M 07
Collateral Security : Morigaged properties at Fiat No, 101, 19 Fleor, G wing, Prajaktal  |Sub-Dist, of Mumbal notice under the Act will be published in the newspaper specifying one of the following modes mentioned “‘E'I ‘d “‘n:l[f“;d““""“l'.“? 5
5 ] : : - ; T A i below, to sell the secured assets: and discontinued operations
Apartment No. 3, v'"“fg'} ! J'l.gl?.shl. Near Chalpeth Jain Mandir. Mathedi Wadi, Virar West, Date : ng” EI_:IEE' 5 i. By obtaining quotations from the persons dealing with similar secured assets or otherwise interested in (i§| a) Basle 0.0 0.01 0.03 .02
Taluka : Vasai, Dist : Vasal, Dist. Palghar-a01 303 Place - MNa Mumbal Ruthorised Oficer, Canara Bank | | byying assets; orii. By inviting tenders from the public; oriii. By holding public auction including through b) Diluted 0.0 0.01 0.02 002
sif- e-auction mode; or iv. By private treaty.
Shailesh Kumar Singh As per Section 13(8) of the Act, you are entitled to redeem the secured Assets at any time before the date Note:
kil - R e of publication of sale notice in Newspapers, failing which your Right to redeem the mortgaged property 1.The abowe |5 zn extract of the detalled format of Stamdalone Un-fudited Financial Results
Place : Virar Chisf Manager & Authorizad Dfficer as per Section 13(8) of the Act shall stand extinguished. L
Date : 30.01.2025 Union Bank of India Thig is Withoutpre(}ju)diceto any other rights ava?lableto the secured creditor under the subject Act/ or any for the quariey ended 31at Doc 234 fled with the Stack Exchanpels under Regulation 33
— other law in force. of the SEBI LODR Regulations, 2015, The full farmat of the Un-Audited results for the Quartar
Thanking You. ended 315t Dec 2024 & available on the Company websibe “sww tinBextiles.com” and on
CANARA BANK the Stock Exchange website e, www bsaindiacam,
Sd/- AUTHORISED OFFICER Far Tunl Textile Mills Limited
Sl
Phace : Mumbad Marendra Kr. Sureka
[Formrerty kivean &5 Kash Guni Freascy Sofulions Privats Lissked) T e T
CIN No: LTZ100MH2019PTCA33182 o HINDUSTAN UNILEVER LIMITED
Reigd. Off - Requs, S40Res- Co-wark 08 Unit Mo, HEQEL Dfﬁce. Unilever House, B B' EEW-EI'IT_L'!EFQ. Chakala, MI.JFHIEIH Mghamshlra - FDDD‘Q‘E WMHEE E“ERGIES LIMITED
B-501, 5th Floor, Wing ‘B’ Supreme Business This is to inform the general public that Original Share Certificate(s), issued by Hindustan
Park, No m-;:ﬁ:iﬁ_ﬂuzgﬁéc:gcﬁ:ﬂb?“’mm Unilever Limited, the details of which are as mentioned below, have been lost/misplaced and an - i e W Edﬁ"“-" "Siilsfiﬂﬂ:”“g“lﬁﬂ:ﬂ Scktval [t Bl = #0008
N S application has been made by the holder(s) for issuance of duplicate share certificatels) in respect stered Office:- 602, Western Edge-1, B AR TR, 0w L A -
_ email: Heymate_HR@oppo.com tIEETEDf y 18] P 18) P Website :- www.waaree.com, Emall- investorrelations @waaree.com, Tel No: 022-68395500
BEFORE THE CENTRAL GOVERNMENT - : = x e
IRECIONAL DIRECTR) WESTERN REGIN, Name(s) of the Holder Folio  |Certificate| Distinctive Number[s] | No, of EXTRACT OF UNAUDITED STANDALONE & CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED
MINISTRY OF CORPORATE AFFAIRS, MUMBAI Number | Number [~ Erom To Shares DECEMBER 31, 2024 (Amount in T Millions)
AND 500 Shares
IN THE MATTER OF THE COMPANIES Lﬂte'sana S"E“‘a‘?"a Peer HLEEEE%#EETHEEE g;gg'ﬁ‘g EEE?ESEEEE gggﬁgggﬁg 10 Shame CONSOLIDATED STANDALONE
ACT, 2013, SECTION 13(4) OF COMPANIES  (Deceased) of Rs 1 Sr. Particulars Guarier | Quarier | Quarter |Nine Months|Nine Months|  Year | Quarter | Quarier | Quarter |Nine Worihs|Nine Months|  Vear
ACT, 2013 Hutaxi Sam Peer (Claimant) Face Value Ne. Enced | Ended | Ended | Ended | Ended | Ended | Ended | Endsd | Ended | Ended | Ended | Ended
¢ ﬁiiﬂ mnﬂﬁiﬂiﬁ: 3FJLF:EEE Any person who has a claim in respact of the said shares or objection o the issuance of the 31-12-2024 | 30-09-2024 | 31-12-2023 | 31-12-2024 | 31-12-2022 | 31-03-2024 | 31-12-2024 | 30-09-2024 | 31-12-2023 | 31-12-2024 | 31-12-2023 | 31-03-2024
2 m’:'m L“EHDED ol EEMEL ' duplicate share certificate shall lodge such claim or objection with the company at its Registered Unaudited | Unaudited | Unaudied | Unaudited | Unsudited | Audded | Unaudited | Unavdited | Unaudited | Unawdited | Unaudited | Audited
AND CJI:‘_Fic:e within 15 {fifteen) days from the publication of this notice or else the Company will proceed Total incoma 35.450.65 | '36,634.63 [ 1651774 [1,07,051.41 | 86,253.10 16,327,653 | 31,841.95 | 32,733.92 | 14,780.45 | 97.350,57 [82,013.38 [1.00.578.79
IN THE MATTER OF HEYMETA |- TECH toissue duplicate share certificate(s) in favour ofthe holder(s) without any further delay. 2 | Prodit for the pedod (betore exceplional lbams
PRIVATE LIMITED ('FORMERLY Holder Name and 1&x) GRS | 408837 [ 134466 | 1709078 | 1026470 | 1392850 | 639000 [ 477427 S42a3 | 16,199.85 | G0B436 | 1216503
KNOWH A5 KASH GURL FINANCIAL Place : Thane Late. Sam Sh:-a"l'ﬂkﬁhﬂ Paer rDIE'EEESEd] 3 | Met peofit far the period betore: tax
; Eﬁ‘]‘w;hﬁﬁtfggﬂsggﬁﬂgm Date - 01/02/2025 and Hutoxi Sam Peer (Claimant) [after exceptional itams] seoa12 | 4oesar| 183575 | 1709178 | 1078678 | 1734201 | Bamoo0 | 477427 | 103542 1619885 | 057545 | 15.570.35
THE COMPANIES ACT, 2013 HAVING 4 | Net profit Tor the period affer tax
ITS REGISTERED |:|"FF|ICE AT REGUS, {after exceptional ilems) 5 06H. 76 375653 | 1408.06 | 1283660 | TABZDD | 1274377 471392 | 357467 gat.v4 | 120657 | 716118 11,4B83.51
540 RES-CO-WORK 06, 5TH FLOOR, 5 | Telel comprehensive income Tor the periad 509693 | 374632 140594 | 1285538 TOBLEY [ 1273771 | 4710467 3,566,63 a3z T4 | 1990520 | 715686 11,4T0.85
UNIT NO. 501, WING B SUPREME FORM A & | Equity share capital (hace valve of 7 100 each)| 287283 | 2E3a | zei7se | 2e72aa| zevae | oesoer | zevess| zesaar| zeivao | zerasa |esiran | zesse
BUSINESS PARK, NO. 27 IN VILLAGE PUBLIC ANNOUNCEMENT = | i | !
POWAL MUMEAL MAHARASHTRA-4Q007E iUnder Regulation 6 of the insoisency and Bankrugtcy Board of indla ' SEMVES !EE Ling I'H"E! ualion resarve) 3
{CiIH' UT2100MHZHBPTCI33 82) {Insolvency Resolition Process for Corporate Persons) Regulations, 2016) as shown in the audited balgnoe sheet J8,248.50 38,200.97
PETITIONER/APPLICANT FOR THE ATTENTION OF THE CREDITORS OF 8 | Eamings per equily shara o
NOTICE SILVER-EAST INFRASTRUCTURE FRIVATE LIMITED (face value of ¥ 10 each] (not annualised)
Motice is hereby given to the General Public ap T - _'ﬁﬁﬁ?ﬁ?iihrlgumﬁé' .. |EI:| E:all.rur: {in ?J. 18.41 HEE 4.4 df 64 HEg 45.05 17,681 13,58 3.20 df.ﬂﬁ 2634 44 )
that the company proposes io make 1. | Name of comorate detior | Siver-East Infrastructure Private Limited [b} Db {In T) 18.33 131 4.84 4644 041 4T.BE 17.54 13,55 326 44.68 26.08 4443
application to the Canlral Govemment under T‘f“:_:“"‘m“:“"l"“ “"lmh"li“”“ f fﬂj':?fr SR Mote:
- . il . £ I ' H - - k| 2
S bl i tarearis b, 4115 saling e R S o o || PR e 1 The above financial resufs for the quarter and nine months ended Decsmber 31, 2024 have been raviewsd by the Audit Gommittae and agproved by the Board of Dirsctors & feir raspective maefings held
confirralion of altersiion of the Memorandum | Comorate idertty N,/ Limiled Liaolity | U4S200MH200METC1AE150 on January 30, 2025. _
nfﬁ.ssc-mahnn.nfthe Comparry in terms of the | dentification Mo, of comaiate debio 2 The sbove is an extract of detaded format of the financial resuls for e quarer and nine months ended Decamber 31, 2024 filed with the stock exchanges under Regulation 33 of the SEBI (Listing Obdgations
apﬂualmsdullmnpﬁsm:l al the Extradrdinary - Ackiresz; ol e regisssnsd offics and Regd. Offics : Shop Mo, G 38, Thie Zone Bulding arrd Disclosure Aegquiraments) Requiations, 2015 The Il lomat of he slandaiors and consobdated unaudad francial resulls for the quartar and nine moaths anded Decamber 31, 2024 are avaitabla an
genaral maeting held on -}WUE_W 3, E_DEE 4] principal affice (F any) of coponaie CT5 BRA, 656 Charcnerkor Roexd, Borhadi Wesst, WINRL WREIEE. com, www.nge.com and www bsaindia.com,
enable the company o change its Registersd | deitor Bomal West, Mumibsi, Borwal West, Maharashira 3 The figures in the results are rounded off 1o the nearest ¥ Milion, except Eamings Per Share
office from tha “Stata of Maharashira” to the b e et | nda, QKKK '
*akate of Harvana', | Imshency commencament S in JOHIL-ETLS Far and on bohall of the Board of Direciors
Any person whose interest i likely to be | respecl of comporle debior { . : S-
affected by the proposed change of the i o - claraivr O Bichiviy! | |72, _ Hitesh C Doshi
MR TR R | eSS [ID0Ess 1180 davs from the omler dated 30:01-2005) Place:  Mwmbad Chairman & Managing Director
g : paymay Gl | Mame and regstation nmer of 1| ME, Amirish Navinchandra Gandhi Date: January 3, 2025 (DIN 00293658)
eitharon the MCA-21 portal [www mca.gov.ing

IBBI Reg No.:

B P00 TP ODETO 20T 200 3 12036

Pumm, Mear Anard MNagsr Bus Stand, Satefie,
Ahrretahad. Gljerat - 380005
Erreail I - srvralgandniT 28 ral com

o, Shall Petrol Pump, Mear anand Magar Bus
Srand, Satelkte, shmedabad, Gujaal - SR0045,
Process Email id: cipeshereasbnia@gmalloom

chated 001 -2025)

MADHUCON PRO:JECTS LIMITED

CIN: L74210TG1990PLC011114
Regd. Office : 1-7-70, Jublipura, Khammam-507 003, Telangana.

Extract of Un-Audited Standalone and Consolidated Financial results for the Quarter and Nine months ended 31st December, 2024

BUSINESS PARK, NO, 27 IN VILLAGE e s Ao (Rs. in Lakhs)
POWAL MUMBAL MAHARASHTRA-400076. | iy m:;m';mﬂ'm ' STANDALONE CONSOLIDATED
o F:;f:ﬁ:ﬁﬁji'::;‘ﬁ’?“”‘ | Represernative of orecioes in @ ciss SI. PARTICULARS QUARTER ENDED NINE MONTHS ENDED|YEAR ENDED QUARTER ENDED NINE MONTHS ENDED |YEAR ENDED
: ,Emﬂ,, K as S Gins -['T’;?l'““"‘"f_‘ ot S e} b No. 31.12.2024[30.09.2024]31.12.2023[31.12.2024[31.12.2023[31.03.202431.12.2024 [30.09.2024 31.12.2023] 31.12.2024] 31.12.2023{31.03.2024
Financal Solutions Private Limited) S e e recrmon e | Ll i e e Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited |Unaudited | Unaudited |Unaudited | Unaudited | Unaudited | Audited
A ngt: EE—— {bi ok Applicabie 1 | Total Income from Operations 12,533.2736,688.16 | 25,913.25 | 72,731.47 | 70,130.55[120,566.74 | 17,820.13 | 39,473.83 [27,640.14 |83,537.99 |80,754.26 [146,515.73
Date: January 31, 2025 Director Notics |5 hereby gven that the National Compary Law Tribunial, Mumbsi Bench - I has 2 | Net Profit/(Loss) for the period Before Tax (before | (408.60)| (876.69) | (446.28) | (1,416.70) | (1,162.26)] (2,030.45) k44,724.40) | (1,152.10) |1,656.36) [6,543.26) |(5,793.80) | (7,085.77)
FRS o D O P ’.‘E?.fﬂ&ﬂ.‘iiiE?E‘I;i?‘n‘fﬂiﬂﬁﬁiﬁﬁé?'“”“’E““'”" G Tax, Exceptional and/ or Extraordinary Items)
B 203 e e e ot I 13 | Net Profiti(Loss) for the period before tax (after (408.60)| (876.69) | (446.28) [(1.416.70)| (1.162.26) | (2,030.45) [44,724.40) | (1.152.10) |1,656.36) (46.543.26) |(5.793.80) | (7.085.77)
ifd*resa'ﬂ?"l‘-mn;_?aaﬂllnﬁ:tlen'i"r-‘ila-rlf_ﬁ : 5 SR e Exceptional and/ or Extraordinary Items)
18 hirdnadial credildss shall Submal Ther Charmes wi 1 RIGC D BIECLMATE: ITEEre: only., S gk REr
CLASSIFIED CENTRES IN MUMBAI sredilues may submit theclaime it proof npsreon, bypostorbyslecrunis means. 4 | Net Profit/(Loss) for the period after tax (after and/ | (295.60)| (240.13) | (233.84) | (1,047.85)| (756.82)| (1,026.94)k44,616.01)| (515.55) |(1,435.27) #6,179.02) |(5,379.72) | (6,074.90)
g;‘z;’gflzi’se -i:I.||I::-llllzlrl':'lj:r'::-| .'|En1er|:::::.l-llr:dEr2:}&:%rfll::;|:fvaﬁrﬁg:1l::faﬂﬁ%ir:illrlelr?il:{?n?? F.;I-Irﬂ:jiil::::l;ﬁi::,rﬁ or EXCGptiona| and/or Extraordinary |temS)
SR A o e T I TR e o MR sl s Lon Equity Share Capital 737.95| 73795| 737.95| 737.95| 737.95] 737.95| 73795 | 73v.95| 73795 | 73v95 | 73795 | 737.95
g;’é‘:tr”fp(%’), HSubmigsion of Ealse ar misksading proots of claim shall atiract penaiies, Sd,- Earning per share (before extraordinary items)
Phone : 23748048 | 23714748. Date : D1-02-2025 Amrish Navinchandra Gandhi
Yt Commsessications Place: Ahmedabad Interim Resolution Professional of Rs.1/- each)
ariman Poin ’ Silvar-East Infrastructure Private Limited \
Phone + 40020350 / 51. IBBI Reg. No: |u|3|,f||:: ﬂl.'l-?,-'l!:'-r'.ll::I'DE ?ng:l-:fznf:-nfm,-'q 2036 (a) Basic (0.40) (0.33) (0.32) (1.42) (1.03) (1.39)| (57.22) 0.61) (1.69) | (59.13) 6.76) (6.11)
. Vadidily of AFN; 35-12-2025
Fulrani Adwg. & Mg Ermall for Correapontanes - ifp, uhereastinlralgrmail.com (b) Diluted 040)]  (0.33)] (0.32) (1.42) 1.03)]  (139)| (57.22) 061)| (1.69) | (59.13) (6.76) (6.11)
%%?;;:29471599203?274/ 9969408835 Notes .

Ganesh Advertising,
Abdul Rehman Street,
Phone : 2342 9163 | 2341 4596.

J.K. Advertisers,
Hornimal Circle, Fort.
Phone : 22663742.

Mani’s Agencies,

Opp.G.PO., Fort.
Phone : 2263 00232.

Mobile : 9820460262.

Mobile : 9869040181.

Premier Advertisers
Mumbai Central
Mobile: 9819891116

EAST COAST RAILWAY I

Whilst care is taken prior to
acceptance of advertising copy, it is

nor for any loss or damage incurred

make necessary inquiries before
sending any monies or entering into
any agreements with advertisers or

CORRIGENDUM NO. 3 10

Tender Notice No. EPC-CECONIVBES2024050,

pleaza be noted

For defaiis, |he inbending lendesans)
are . advized o owisit the websife |
wiwwl ireps . gov.in

“Operating Segments”.

By Order of the Board

1 The above Unaudited Financial Results (Standalone & Consolidated) have been reviewed by the Audit Committee and approved by the Board Of
Directors at their respective meetings held on January 30th, 2025.

The above is an extract of the detailed format of Quarterly/ Yearly Financial Results (Standalone & Consolidated) for the Quarter and Nine months
ended 31st December, 2024 filed with the Stock Exchanges (NSE & BSE)
Requirements) Regulations, 2015. The full format of the Financial Results (Standalone & Consolidated) is available on the websites of Stock

under Regulations 33 of the SEBI (Listing and other Disclosures

Mobile : 9892091257 not possible to verify its contents. DT, 30 115004 L N ) . , )
| P The Indian Express (P) Limited cannot| |— g T Exchanges (www.bseindia.com, www.nseindia.com) and the same is also available at Company's website : www.madhucon.com.
> . Tlownmd mo CAllcnE have an mads
C Road (E) . . . . . . c ey
Phone - 34700338. be held responsible for such contents,| e peiw tander notice which may 3 The Company's operations primarily consists of construction-project activities and there are no other reportable segments under Ind AS 108

. as a result of transactions with
gxrigllggzzlAdvtg-, companies associations or Particulars Publizh Mow to be : : :
Mobile: 9967375573 individuals  advertising  in its As Published |~ " 4 Figures of previous period have been regrouped / rearranged wherever necessary.
it newspapers or Publications. We| |[Tender Closing] 30.01.2025, |14.02.2025 5 These financial results have been prepared in accordance with Indian Accounting Standards (Ind AS) as prescribed under section 133 of Companies
Bhone . 23701070 therefore recommend that readers] L DM TN | Fepoafs | A0 HIE. Act, 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules, 2015 and relevant amendment rules thereafter

For MADHUCON PROJECTS LIMITED
Sd/- Sd/-
Mohammad Shafi K. Venkateswarlu
Jt. Managing Director Director cum CFO
DIN: 07178265 DIN: 09713108

otherwise acting on an advertisement

Sarjan Advertising, !
in any manner whatsoever.

Tardeo,
Phone : 66626983

Chief Administrative Offlcer (Conl,
PR-138/CH/24-25] Bhubaneswar

Place : Hyderabad
Date :January 30, 2025

| ) Rajkot Nagarik Sahakari Bank Ltd.

I'he undersigned being the authorzed ofbcer of the Rajkot Nagark Sahakan Bank Lid., H.O. Rajkot under the Securitizabion and Reconstruction of Financial Assels and Enforcemant of Securty interest Act, 2002 Saction 13(2)
And In 8xercisa of powaers conlamad under INe Secunty Inlerast (Enforcamant) Rules, 2002 Issued a demand nolices by H{:gﬂ AD Post 1o tha Iolowng DOFowWar and hits Guamaniors caling upon Ihem 10 repay 1he Amoun! menbonad
in the notice with due interes? thereon within 60 days from the date of receipt of the said notice. However, for the reason whalsoaver, certain notices are retlurmned undelivered. Therelore, this public notice i given 10 the following
Borrower and his Guaraniors advising them 10 repay the dues of the banks with due interes! thereon within 60 Days from the date of this notice and il thay will fall 10 repay the same, the bank will take lurther actions including
aking possesson of the secunbized proparties menbonsd in g nobice, a5 par he provisions of above acts

R.O. & H.O.: "Arvindbhai Maniar Nagarik Sevalay’,
150" Ring Road, Nr. Raiya Circle, Rajkol. Ph. 2555555

Public Notice

Branch | Nature of Facility & Borrower Guarantor's N.P.A. Date & | Outstanding Description of
Hama Loan Account NG, Name and Address Name and Address inlerest Rate | Amount RE. Proporties
Ghatkopar LAND AND Borrowers : Jawale Hemant Ramchandra | (1) Jawale Sunita Hemantkumar, Nr. Tarun Mitra Mandal | 26M0/2024 {As on Flat bearing No 402, 4th Flioor, Wing-A, admeasuring
Branch BUILDING LOAN | Fiat No.402, Wing-A, Amar Damhan Buildmg,| 79/ 737, Ramabai Ambedkar Nagar, Near Macchi Market PLR-3.95% | 30N 1/2024) | aréa 620 5q. . Le. 57 62 5q. Mirs. Bull up araa, in tha
60141659 Jadhav Colony, Nr. Snohal Park, Badlapur Rajkamal Road, Vikhroli Mumbai - 400086 (Maharashira) (9.80%:) Principal : | Building Known as “Amar Darshan® situated at Village
(SEC/4888) Belvali, Thana, - 421503 (Maharashira) Jawale Sunita Hemantkumar, Flal No 402, Wing-A, 17,84 075=52| Balvali, Taluka Ambamath, District Thane, All that piece
Jawale Hemant Ramchandra Amar Darshan Building, Jadhav Colany, Nr. Snehal Park Interest: | and parcal land Bearing 5. No. 11A, Hissa No. 2(P)
T2 T37 Ramabai Ambadkar Nagar Badlapur, Batvall, Thane - 421503 (Maharashira) 44,065«00 | admeasuring 1448.73 5q. Mirs, or there aboul. Lyng
Near Macchi Marka!, Rajkamal Mandal Galli, | Jawale Sunita Hemantkumar, Bara Arica, LBS Marg, Charges : | being and situated at Village- Belavall, Taluka Ambeamath
E_E. Highway, Vikhroli, Mumbai-400086 Ghatkopar Wesi, Mumbai - 4000868 (Maharashira) EO=62 District Thane, Within the Limits ol Ulhasnagar Lirban
. (Maharashira) (2) Sonavane Sangram Ramesh, Room No. 304, Building Total Agglomeration and within Limits ol Badlapur Municipal
ﬁ s . ab. Jawale Hemant Ramchandra, Trisha Marin | No.4A, Kannamwar Nagar-2, Nr. Janta Market, Tagone Amount ; Council and within Limits of Registration Disinct Thane
Service Pvi. Lid., 201, The Corporate Park Nagar, Vikhroli East, Mumbai - 400083 (Maharashira) 18.26.210=14| Sub Disinct Ulhasnagar, This Property acquired Vide
Fliot No. 14/15, Sector-1-B, Sonpada, Sonavane Sangram Ramesh, Satara Plaza, Regd. Agreement Sale No ULH-4-3330-2022 Dated 11/
Maw Mumbai, - 400075 (Maharashira) sector-19-D, Vashi, Naw Mumbai - 400703 (Maharashira) 0472022 in the Name of Jawale Hemant Ramchandra

financialexpress.com

Dt. 31/01/2025, Rajkot. financialexp.epapr.in Authorized Officer, Rajkot Nagarik Sahakari Bank Ltd., H.O., Recovery Department, Rajkot.
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?ﬁllaél u|mﬁzﬁgmm NEDIEI ﬁ@h'al HHY! [ INDUSING BANK LIMITED, 1 | o Sf St fagreoreer et

Secretarial & Investor Services : 701 Solitaire Corportate Park,
167 Guru Hargovindji Marg, Andheri (E), Mumbal-400 083.
Notice is hereby given that the certificate(s) of Indusind Bank Ltd. for the under mentioned
securiies are stated to have been lost or misplaced and the registered holders have
applied to the Bank for issue of duplicate Share certificate(s). Any person who has / have
a claim(s) in respect of the said security(ies) should lodge such claim(s) in writing with
R & T Agents of Bank viz. MUFG Intime India Private Limited (Formerly known as
Linkintime India Private Limited) C-101, 247 Park, L. B. S. Marg, Vikroli (West), Mumbai-
400 083 within 7 (Seven) days from this date else the company will proceed to issue

BT A, (0R¥33) - IUCEOT/RUCELE
JEHETES : www.sai.org.in, E-Bat: hospital.purchase@sai.org.in
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INDUSIND BANK LIMITED

Regd. Office : 2401, General Thimmayya Road, Cantonment, Pune-411 001.
Secretarial & Investor Services : 701 Solitaire Corportate Park,

187 Guru Hargovindji Marg, Andheri (E), Mumbal-400 093.
Notice is hereby given that the certificate(s) of Indusind Bank Ltd. for the under mentioned
securiies are stated to have been lost or misplaced and the registered holders have
applied to the Bank for issue of duplicate Share certificate(s). Any person who has / have
a claim(s) in respect of the said security(ies) should lodge such claim(s) in writing with
R & T Agents of Bank viz. MUFG Intime India Private Limited (Formerly known as
Linkintime India Private Limited) C-101, 247 Park, L. B. S. Marg, Vikroli (West), Mumbai-
400 083 within 7 (Seven) days from this date else the company will proceed to issue
duplicate certificate without further intimation.
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SATURDAY, FEBRUARY 1, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

PUBLIC NOTICE

Notice of Loss of Share Certificate

Notice is hereby given that the following equity share certificate(s) of Jubilant Pharmova
Limited (CIN: L24116UP1978PLC004624) is reported to be lost or misplaced and the
holder/claimant thereof have applied for issuance of duplicate shares certificate(s) in

lieu thereof.
S. Name of Certificate Distinctive Folio |No. and Face Value
No., the Company | No.** No.** No.** | of Securities held
1 | Van Organics & | 29587 |1754796-1754845|N-277 | 60 and FV Rs. 10/-
Chemicals Ltd. | 60401 |3608824-3608833
2 | Jubliant 37850 23875882 - 18249 | 72 and FV Rs.5/-
Organosys Ltd. 23875953

Public is hereby cautioned against dealing with the aforesaid share certificates.

eoefl

ELECTRONICA FINANCE LIMITED

Audumbar, Plot No. 100, Erandwane, Dr.Ketkar Road, Pune-411004, M.H

Branch Office : Elecironica Finance Ltd Shop Mo 147, 15t Floos, Adilya
Complex, Mr, Kasak Circle, Bharuch-392001,

YES BANK LIMITED

Regd. & Corporate Office: Yes Bank Houga, O Westem Express Highway, Santacruz East, Mumbai 400055,
CIN: LES190MHZD0ZPLC 142244, E-mail: communicatons@yesbank.in, Website: wani yesbank.in

Publication of Notice u/s 13 (2) of the SARFAESI Act

Motice is hereby given that the under mentioned borraower(s WGo-Borrovwer(s)F guarartarisi'mortgagass) who hawve defaubed in the repayment of
princpal and interest of the facilities obtainad by tham from the Bank and whose facilities account Tave been classitiad &5 Non-Performing Assats
ANPAY, The notice was Isseed fo them wnder Section 13(2) of the Securitizateon and Ae-constrection of Firanclal Azsets and Enforcement of
Security Interest Act 2002 [SARFAES] Act) on thedr Bxst known addresses but they Rave been returned un-served-and as such they are hereby
imtormed by way of this public notice,

«/ YES BANK

8| Account Type ol Hame ol Bofrowers, NFH Dale
Ho.| Wumber Lian Co-borrowers, Morlgagors Wa. W per 1312) Nolky Matice Date
1| 00258580 Dverdrafi 1. Ms Precision Palymers (Bocrower] Through ite | Rs.2,68,38,891.13/- (Rupees Twa
D001 055 failitios & Propriedar Mr. Pramod Kumar Gupla Cror Sixty-Mine Lakh Thirly Esght | GB-Jan-2025
[IEELH:I.ME . "{'in;["ﬂ 2. Mi. Pramaod Kumar Gupla (Guarantor & Mortgagos) r"*:'r'jJ;E'-F'j |:|'_'ﬂ”"- H'—'r"lflfg'f Minety One | 20-3an-2025
-apital Term i FE and Faize Thirtean Cnly) dye a5 on
AD43ED0H { R A.Mrs. Presti Gupla (Guaranton) 1801 2075

Details of secured asset ; Residential Plot Bearing No 157, Sifuated in Block-J, Sector Gamma, Area Maasuring 200 Sqr Mer, District
Gautanm Buddh Nagar, Greater Moida Uttar Pradesh-201207 . Boundarias:- North-East- Road, South- East- Plot No. 150, South-Wist-

3) pok AEGOD. OFFICE 6 Fioor, Aninish Bhawan, 22, K. Marg. New D1 16001, PH 0 1-23357171, 23357172, 25703414, Welsie ww préhousing o
BRANCH ADDRESS:- UG, Plot No. 3/ INS-11, Sector 09, Vasundhara, Ghaziabad 201011

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whareas [ unsarsigned baing the Authonsad Cilices of the PNB Housing Fmance Lid. under 1he Secundbzalion and Haconstriclion & Financis
Assets & i compliances of Rule B{1)of Enforcemant of Socurily Intenest Act F002, and n exercise of powers confermed under seclion 13712) read wilh
Ride 3 of the Securty Interest (Enforoement] Rules 2002, issued demand nollce's on the dabe mantioned aganst each account calling upen the
respective barrower's 1o repay the amount as mentioned against each account within 60 days from the date of noticels) date-of receipl of the sakd
MEcRIS

The bioercreeen's having failed to repay the amourt, notice = hareby given ta the barrgwen's 2nd the public in general that the undessigrad has taken
passassion of the propertyfes dascribad herein below in 2xercise powers conferrad on himdhar urder Section 13(4) of the said Act raed with Rule & of
the said Rules onthe dales menfionad against esch accounl

The borrowear!s in paricular and the pubie in general s heraby caulicnad nod ko daalwith the property/ios and any daaing wilh 1be praparlyisas will be
subjacl o the charge of PNE Housing Finance Lid., for the amounl and inferest tharsan &s per ioan agraamanl The barrowers” attention is invited ta
provisions of Sub-section (B) of Sectioni3 of the Act, in respect of time available, fo redesm the secured assets.

LimilsE

o b S e o 1 L2 i Sl

Lian Mame of the Demand Amgunt Date of Description Of The
Account Borraweri Co- Hidles Cuitstanding Passession Praperly Mortgagesd
I _BorroweriGuarantor s i
O30 &l The Legal Helr's OF Late Brijesh | 08.11.2024 Rs. 71,47 627,14 (Rupess ZB/01/2025 | Plot.Mo-GE3, Nifi Khand-,
GEG0000235 | Yaday [ Mr. Satpal Singh/ Sevenly One Lakh Forty Sevan [(Symbolic) | Indirapuram, Ghazlabad,
B.0: Mrs. Chandrakanta Yacaw Thiouezard S Hundred Twenty Uttar Pradesh- 201012
Ghaziabad | Mr. Sanjay Yadaw! Mrs. Neatu Yadav seven and Fourean Paza Only)

RPAD Plot No. 158, North-West- Fiot No. 152 PLACE:- GHAZIABAD, DATE:- 31-01-2025 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD.
Rel No. JAN 2025PRE SALE/1D Dated: ~15-01-2025 The abowe bormeeerns1co-Bormraan s Viguarantars Wmartgagor(s] (whanevar aaplicabla) are hereby called upan to make payment of oifstanding
amoent within 60 days from tha date of publication of this notice; feiling which further steps will be taken after axpiry of said 80 days under sub-
To, saction (4) of Saction 13 of GARFAES] Act
1) M/S IMPRESSIONS PRINTERS SITE-IV, B-46, INDUSTRIAL AREA Furthermore, this is to bring o your atténtson that under Section 13 (B)of the Act i case if the dues topather with abl costs, charges and expenses Sy E
SAHIBABAD GHAZIABAD-201010 Incurred by ug are tenoered at any time before the date of publicathon of the notice for public auction’ Sale then Sale shall not be concluded and _;;F‘ =3 B rﬂhma p utra I ﬂfra,st ru{",tu re I. i mItE d
: assetzhall notbes i riher step sha ! i 5 ] ured assets, . P : 3
2}  GEETAKHURANA 94, SECOND FLOOR, NEAR YAMUNA SPORTS COMPLEX ;e;::jegl;;?ﬂe;f.!zgg;:ume sold or transferrad fy us; and no ferther step shall betaken by us for franster orsale of that secured aqﬂimisnd D“is:;: uﬁ* Regd. Off.: Brahmaputra House, A-T, Mahipalpur (NH-8 Crossing), New Dalhi-110 037
MANAK VIHAR, EAST DELHI-110092. Place : Hoida (Uitar Pradesh) For YES BANK Limiied T CIN : L35204DL1998PLC0OS5533, Emaill : cs@brabmaputragroup.com, Phone No 011-422590200
3) ANUJ KHURANA 265, BLOCK-C, 3RD FLOOR, PHASE-1, VIVEK VIHAR, EAST Un-Audited Standalone Financial Results for the Mine Months Ended December 31, 2024
DELHI-110095. o Regional Office Gurgaon, 1 st Floor, Ircon International Tower, {Rs. In Crores Except EPS)
4) PRAVEEN KHURAMA 265, BLOCK-C, 3RD FLOOR, PHASE-, VIVEK VIHAR. 3 & 3T agla1 Tower-1, Plot No.-16, Institutional Area, Sector-32, Gurgaon —122018, India Barticuors Quarter ended Nine Months ended | Year ended
EAST DELHI-110095. Bank of Baroda Phone:01244096734-35, Email : recovery.gurgaon@bankofbaroda.com. 5l 31-Dec-24| 30-Sep-24| 31-Dec-23| 31-Dec-24{ 31-Dec-23 | 31-Mar-24
_ Mo Reviewed | Reviewed | Reviewed| Reviewed | Reviewed |  Audited
Dear Sir, E-AUCTION SALE NOTICE e -
. 1 | Tetal Incorme from operations {net) 32.44 32.21 289 14403 167.11 2211
Undersigned being the Authorised Officer of Electronica Finance Ltd (EFL) SALE OF MOVEABLE ASSETS ; 4
give notice to you as under: E-Auction Sale Notice for sale of movable Assets under agreement of Hypothecation of movable 2 | Total Expenses 3188 3.2 4735 13399 15328 | 20207
assets.Notice is Hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) b " -
- ) : i . 3 | Profit! loss : a 54 10,04 13. 19,
Oescription of Machines asunder; that the below described movable assets charged to the Secured Creditor, possession of which has been PR Ao ST ol Uid 9 " 9 2
1} | HEIDELEURG SM 102 FIVE COLOUR OFFSET PRINTING MACHINE taken by the bank, Will be sold “As is where is”, “As is what is”, and “Whatever there is” basis for 4 | Total Comprehensive Income for the year 031 0.39 0.20 7.66 12.69 1721
21 | USEPOLAR 137 PAPER CUTTING MACHINE recovery of dues in below _mentloneq account/s..The details of Bgrrower/s/Mortgagor/ Guarantor/s/Secured o1 . ,
) Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below — 2 | Paid- up Equity shars capital 29,02 29.02 2302 282 23.02 29.02
ThE u|'|dEr5ignEu A% an .ﬁ.uthﬂﬂﬁ-ﬂﬂ ﬂ‘IhLErDr EFL. INEXErCIsa uf IJU'!'!'B[S-':-U“:E”EI’J The Auction will be Online e-auction through website https:”bOb.auctiontiger.net on 20.02.2025 'E E.aminl;}_-'. -FIE[ share
n between 02:00 PM to 6:00 PM. ; : .
Uﬂ:ljﬂ‘.f [hE agreement executed between vou and EFL and agreed terms and : : : (Before & after extraordinary lems) 011 013 187 2 6 4.37 593
conditions thareon, due fo non-payment of loan account EFL have repossessed Name of Details of Brief Description Reserve Price / | Account No in which
the said Machines through U/S 9 of the Arbitration and Conciliation Act. we state NPA Earnest Money | Amount to be Mot : These are extract of Un-audited Financial Results December 31, 2024, Detadl copy of Resulls are uploaded on the official website
Branch/ Borrower/ of the Asset to Date Deposit (EMD) | deposited/IFSC Code of the company and on at BSE Portal
that as on date you have to pay Rs.2.27,35,292/- towards tofal outstanding dues Contact No. Guarantor be sold Amount {in R CTpEnY : T
towards oan agreement no, APPLO0 31715 (LOANDO0DD5040351) along with - S e
further Inisrest theraon. We state that currantly fhe said machings are in tha Manesar Branch | Mrs. Rajwinder Jaguar XE 2.0L Petrol 29.01.2024 Rs. 18,22,500/- 82780015181869 5“"
ekl : LA ' 9892443589, Kaur, Reg- HR26EE7653 26,38,018.89 | 1,82,250/- BARBOVJMANE Raktim Acharjee
custody of EFL we are obtaining quotations from the interested buyers, However, 7206160466 Mr. Sukhdev Chassis no- olus interest Date - 31.01.2025 Whaole Time Director
vou may pay the entire outstanding duces of Rs.2,27,35,292/- together with Singh, SAJABAAXGKL996795 8 other Place : New Delhi Din : 06722166
further interest thereon with effect from 08-01-2025 and take back the Mrs. Jasbir Engine no- charges
possession of the movable secured assets in question within the time Himit of 7 Kaur 180904P0004PT204
days from receipt of this notice, or find the buyer within 7 days from receipt of Al INDIAN TONERS & DEVELOPERS LIMITED
this notice. The said buyer should purchase the said machines within 3 days of | | The last date for submission of EMD shall be on 19.02.2025.The interest bidders may inspect the asset at = )
A . : e , : - CIN: L74993UP1990PLC015721
communication with EFL, otherwise, EFL will find the buyer and sell the site between 1:00 PM and 4:00 PM on 08.02.2025 to 19.02.2025 on working days.Bid increment amount Read.Off - 10.5 KM Milest R Bareilly Road R 244901
ik . . it will be Rs 10000.00 (Rupees Ten Thousands Only).All further detailed terms & conditions of sale can be ega.biL.: 1. les’one , rampur -Sarelly Road , Rampur-
machines on highest received guotation, Please note that after sale of the : . ) g e Website: www.indiantoners.com, E-mail: info@indiantoners.com, Phone: 011-45017000
machines, we will adjust the said amount in your loan accounts, if loes securred, | |@ccessed from our website of e-auction agency https://bob.auctiontiger.net S :
R ; e : . STATUTORY 15 DAYS SALE NOTICE. The Borrowers/Guarantors are hereby given notices to pay the sum Extract of Unaudited Financial Results for the Quarter & Nine Months Ended 31st DEC,2024
vou will be liable for remaining amount of loan accounts and we shall initiate : . . : . . .
: , ¥ ; et S ; mentioned as above before the date of auction,failing which the asset will be auctioned and balance if any (Rs.In Lakh Except per Share Data)
appropriate legal proceedings lor recovery alyour costand consequences ilb dwithint tand £ ther by | |
For Electronica Finance Lid, will be recovered with interestanad costirom them oy legal avenues. S, Particulars IQuarter ended Nine Months ended Year Ended
Authorized Signatory DATE: 30.01.2025, PLACE : GURGAON (HR) AUTHORISED OFFICER, BANK OF BARODA No Dec 31,2024 | Sept 30,2024 | Dec 31,2023 | Dec 31,2024 | Dec 31,2023 | Mar 31,2024
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
SECOND FLOOR, GMTT BUILDING 1. | Income from operations 392038 | 3,767.90 | 3,70847 | 11,228.86 | 11,395.80 15,674.94
SRG HOUSING FINANCE LIMITED | | I (1]JIVAN SMALL FINANCE BANK  b.7 SECTOR 3 NOIDA (U.R) 201301 | | Z | NetProLossoeerod
Em:il-ldl : ; "CIN No: LESS22RJ1999PL C015440 (before tax and Exceptional items ) 860.65 832.81 786.56 2,447.37 2,455.67 3,405.33
e i e, ovsen s bure * POSSESSION NOTICE (For Immovable property) [Rule 8(1)] 3| NetProfit{Loss)for the period before tax |
Website: www.srghousing.com ( . ) rihep
STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE Whereas, The undersigned, being the Authorised Officer of Ujjivan Small Finance Bank Ltd., under the Securitisation and (after Exceptional items) 860.65 | 832.81 786.56 | 2,447.37 | 245567 3,405.33
QUARTER ENDED 31st December 2024 Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under section 4. | NetProfit/(Loss) for the period after tax |
{Rs. In Lakhs) 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice to borrower/ Guarantor on the dates and Exceptional items 643.33 | 550.59 564.41 1,575.05 1,752.13 2,614.02
PARTICULARS [ —— [ ——— . Posvious mentioned hereunder; calling upon the Borrower(s) / Guarantor(s) to repay the amount mentioned in the respective demand notice within 5. | Total Comprehensive Income for the |
ended ended ended Months | year ended 60 days of the date of the notice. , _ o , period [Comprising Profit/ (Loss) for the
3M.92.2024] 31.12.2023 | 31.12.2004 | 31.05.2024 The Borrower/Co-Borrower/Mortgagor having failed to repay the amount, notice is hereby given to the Borrower/Mortgagor, Co- period (after tax) and Other
Borrower/Mortgagor, Co-Borrower and the public in general that the undersigned has taken SYMBOLIC POSSESSION of the property :
Unaudited Audited . . . . . . . . . Comprehensive Income (after tax)] 649.54 | 559.39 565.59 1,591.43 1,755.23 2,619.19
described herein below in exercise of powers conferred on him under sub-section (4) of section 13 of the said Act read with rule 8 of the 5 T Eauity Share Canital T039.17 1039.17 T085.00 103917 108500 108500
Tatal ncome from oparations 40460 (3122088 | 110704 | 1286590 Security Interest Enforcement Rules, 2002, on the dates mentioned against each account. - | Equity ohare Lapita VOV, IOV, V0. VOV V09 V09
Nel Profil lor the period before Tax. | 717.18 | 689.53 YT | 160083 The Borrower/Mortgagor’s, Co-borrower/Mortgagor’s and Co-borrower’s attention is invited to provisions of sub-section (8) of section 13 7. | Earnings per share of Rs 10 each |
fbafors and afier Exceptional andor ofthe Act, in respect of time available, to redeem the secured assets (a) Basic(Rs) 6.06 | 5.07 5.21 14.83 16.15 24.09
Extraordinary lemsd) The Borrower/Mortgagor, Co-Borrower/Mortgagor and Co-Borrower in particular and the publicin general is hereby cautioned not to deal (b) Diluted (Rs) 6.06 | 5.07 5.21 14.83 16.15 24.09
Nl Proft ] (Loss) for he penod ater | 574.90 53165 00 |58 with the property and any dealings with the property will be subject to the charge of Ujjivan Small Finance Bank Ltd. for the amount(s), Notes:
kax {afler Excepbonal andior inenfionad herein helow basides inferestand othercharges/expen.se.s againsl each ACCOUNE 1 Thé above financial results were reviewed by the Statutory auditors of the company, reviewed by the Audit committee and approved
Extraordinacy ilama] Name of Borrower/ Description of the Dateof | Dateof | Amountas per and taken on record by the Board of Directors at its meeting held on 31st Jan,2025. The review report of the Statutory Auditors is
Total Comprehonaive Incoma for the | 536.78 M. 19 182553 2109 Co-Borrower/Mortgagor Immovable property Demand Notice|Possession] demand notice being filed with the Bombay Stock Exhange .
Eﬂﬂﬂ Wm Profit .:&EIHHL (1) M/s IF Garments through its Prop. Arif Uddin, JAll that Part & Parcel of Residential| 24.09.2024 |29.01.2025 |Rs. 26,02,339/- as 2 The above is an extract of the detailed format of the unaudited financial results for the Quarter & Nine Months ended Dec 31, 2024,
I}:m p.f"l o | ax) (after tax] 5/80, Firadaus Nagar, Kila Road, Koil, Aligarh, Uttar|property admeasuring 100 Sq. yards i.e., 83.61 sq. mts. Nagar|on 16.09.2024 and filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015.
- Pradesh-202001; Also at: 18 Railway Road,|Nigam No.4/242B, Partand Parcel of Khasra No. 45/4 situated |interest thereon. The full format of the unaudited financial results for the Quarter & Nine Months ended Dec 31, 2024 alongwith review report of the
Equity Shae Capifal 143078 | 1300 1430.78 130 Samarpan Complex, lind Floor, Near Koiley Wali|in Firdaus Nagar, Bhamola Mafia, Tehsil Koil, Distt: Aligarh, Uttar Pradesh which is Statutory Auditors is available under Investors section of our website at www.indiantoners.com and under Financial Results at
Rineves (exchding Revaluation 1463683 | 1200627 |MMEME) | MEEE Gali, Aligarh, Uttar Pradesh - 202001, (2) Arif|bounded as follows: Boundaries: East: House of Afaq Ahmad, West:House of Haji Corporate section of www.bseindia.com.
Reserves) | Auditod) Uddin S/o Shafik Uddin @ Shafeekuddin 5/80,|Hagbool, North: Aarazi AMU, South: Road. The Property belongs to Arif Uddin S/o 3 The company has completed the buyback of 458268 equity shares of face value Rs 10/- representing up to 4.22% of the total number
Securites Premium Account 42344 | 13T 02 234 | 1702 Firadaus Nagar, Kila Road, Koil, Aligarh, Uttar|Shafik Uddin @ Shafeekuddini.e.no.2amongyou of Equity Shares of the company at a price of Rs 450/- per Equity Share (including premium of Rs 440/- per Equity Share )payable in
Eamings Por Share (of Rs 10/ sach) | 4.16 400 13.18 16.18 Pradesh - 202001; (3) Salma BegamW/o Shafik Uddin @ Shafeekuddin, 5-60, Firadaus Nagar, Kila Road, Koil, Aligarh, Uttar Pradesh- cash for an aggregate amount of up to Rs 2062.21 Lacs (excluding filling fees payable to the SEBI, advisor fees,stock exchange
Basc & Diuied 418 18 13.18 1560 202001; (4) Shafik Uddin @ Shafeekuddin S/o Basir Uddin, 4/242-B, Gali no: 6, Firadaus Nagar, Bhamola Mafi,Koil, Aligarh, Uttar fees,for usage of their platform for Buyback,transaction costs viz, brokerage,applicable taxes inter alia including Buyback
Outstanding Redeomabile Preference | 0.00 000 0.00 oo Pradesh-202001. In Loan Account No. 2269210090000068 . tax,securities transaction tax,GST,stamp duty,public announcement publication expenses,printing and dispatch expenses and other
= (1 W Gosvan Etrpses gt s ropery o A P s 51028 [F0TA[Rs Todets| | o0 nd ot ogersas i SutacSae) e sttt el s was oty i Conrg ot
et Ay e L oo e Ravi Kant Goswami, 19/179, near Pipleshwar|Parcel of Property Residential House No. 19/179 ll, Khasra No. [on 19.09.2024 and Shares bought back were extinguished elegctroniF:JaII on Se tembe)r/30 2024 .Post buyback Paigd u Féhare Capital ofp the,Com Ian
Net Worth | Audited) 15066.83 | 13,32621 | 1598683 | 15.986.80 Hanuman Mandir, near Adarsh Nagar, Pala Road, |91, having an area 100 Sq. Yards. i.e, 83.61 Sq, Mtr. Palalinterestthereon. g Inguist yon oep ,L0E%. y P P pany
Fstandne Debiiai un Dabi Cania | 560762 14574806 |seenrae |4a1m13 | |Koil, Aligarh, Uttar Pradesh-202001, (2) Ravi Kant|Sahibabad, Tehsil Koil, Distt. Aligarh, Uttar Pradesh which is bounded as follows: reducedtoRs 1039.17Lacs diidedinto 10391732 Equity Shares of Rs 10/- each.
W up { p Y ) ) 5 ' ) y . ) . . . . . . . . ]
e = = o = Goswami S/o Surendra Goswami@ Surendra|Boundaries: East: House of Donor, West: House of Kishan Singh, North: House of 4 The Boe_ltrd T]t its meeting held on 31st January 2025 has declared interim dividend of Rs. 4.50 per Equity Share (Face Value :Rs 10/
3 - Kumar Goswami, 19/179, near Pipleshwar|Veeri Singh,South: Road. The Property No. 1 belongs to Ravi Kant Goswami S/o perequity share).
Capial Redempbon Resenve 000 0.00 003 e Hanuman Mandir, near Adarsh Nagar, Pala Road, |Surendra Goswami@ Surendra Kumar Goswami .. no. 2among you. . By Order ofthe Board
Interest Sannce Coverage Rato 143 151 149 1.54 Koil, Aligarh, Uttar Pradesh-202001, (3) Divya|Property No.2: Allthat Part & Parcel of Property Residential House No. 19/179 I, ForIndian Toners & Developers Limited
Dbt Service Coverage Ratio 0,55 .35 04s 41 Goswami @ Diviya Goswami W/o Ravi Kant|Khasra No. 91, having an area 96 Sq. Yards i.e, 80.26 Sq, Mtr. Pala Sahibabad, Sd/-
Notss - Goswami, 19/179, near Pipleshwar Hanuman Eeh?iI:I(oil, DiS}tGA“gﬂr(h" lrJ]ttarCPr:a?esh ;\(h\i/c\:/h ist bl_ci)unded faB foIIow:l: ?tﬁuﬂdaries;c o NewDelhi (SUS(I:-IPI\L _JAIN)
i r  of pudted F : _ Mandir, nearAdarsh Nagar, Pala road, KoiLA”garh’ as Quse or Gopal Arisnna aturveal, Vvest. nouse -0 onor, NO .: Oulse. 0 ace : Newuvelnl . dairman
::rmslﬁ %Ewﬂﬂhﬂmwwﬁ i wm ::: % Uttar Pradesh- 202001, (4) Surendra Goswami @ Veeri Smgh,South:_Road. Property_ INo. 2 belongs to Divya Goswami @ Diviya Date :31%Jan, 2025 Scan QR Code to view Results DIN 00323952
fListing Obligation and Disclosure Requirements) Reguiations, 2015 The i format of |  |Surendra Kumar Goswami Sio Murari Lal @]G0swamiW/oRaviKantGoswamil.e. no.3amongyou.
Un-Audited Financial Fesults lor the quaner ended Dec 31, 2024are svalable on e webste Murrarilal, 19/179, near Pipleshwar Hanuman Mandir, near Adarsh Nagar, Pala Road, Koil, Aligarh, Uttar Pradesh- 202001, In Loan
of BSE Limiled ol waw biésndia.com and NSE on hifpaciwew nsesndia com/ and Company’s Account No. 2269210090000078 . .
website al www srghousing com . ' ' Biacer Alicah (UP - - JdindiaShalter INDIA SHELTER FINANCE CORPORATION LTD. EEER3 o)y (o3 o1 8.1H Fo]3
Place ;- Udaipur o ] For SRG Housing Finance Limited Date: 31.01.2025 ace: Aligarh (UP) Authorised Officer s===Heems Losma Regd: Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 IMMOVABLE PROPERTY
Dt 2= 3101 25 Sdi- Auchion: Sale Motice far Sale of immowmble fssels under the Securitization and Reconstuchionof Finandal fissets and Erdoremens ol Seoury inferast Act, 2002 (hereinatier
m “. -Ii'ﬂ |'=."1€"|'E‘n_3?.'l BEThaA"}raad wilh I'EI.:lﬁ HIEII.'.”.!'E EE‘IIuI'Il:.'!!'lIB"Eﬁllq':l'r'hI-l'&Eﬂ'El'tllHh:FI:.\B_E'I'EIr'ETlE:'I‘EH.ELI'E|EﬂEd ed=" 'I!'rEI_HI.:l-:IE-': . )
Managing Dieector (DN 00248840 CHANDRA PRABHU INTERNATIONAL LIMITED b el DRI oo i St s oot Ll P Tlboa B Se) e T posnaaon o
CIN- L51903DL1984PLC019441, EmailID: info@cpl.com, Website: wwwcpil.com e B e Ut e ol v, oo e
Regd. Off. : 14, Rani Jhansi Road, New Delhi-110 055 Raniwadn, By Pass, Read, Bhinmal, Jakes, Rajasian 343024, Bleck No- 3, Kasturba Galory, Plot No < &, Bagam Read, opp. Yes Bank, Ghandhipo # Plani, Brawrmani,
FORM A Corporate office : 1512, Fifteen Floor, DLF Galleria Commercial Complex, DLF City Phase IV, Gurugram, Haryana 122009 fahzeﬁgaiﬂmﬁ; Mﬁ 1&%?:3 r;ms:i::.‘;:nar.;;uz.r:;ar Eﬂ'ﬁarim'ﬁ:hmm'aﬁa?m'WIEI Palh' }jm:hml?g'a i mg'ET*Hb‘fvr'mm&qm;jﬁfiﬂmm:
o ) ’ ’ ’ , "thar Lasadam Vihar Fasi - LT will bg an "85 ks Wihara ke, A8 i What 157 and “Whatewer therm 557 basls on tha dafes mantoned belkow for rasizaton of the amoun
Fual.l: ﬂHHnUH"ﬁEMEHT P P Y g Y (e B Tl Seiacaroad] Crsachlise T s D nonwans, oo Domowerns and puarasions. The sakawil be done By e Auihoized Cficer of he piace menlioded Delow
(Under Regulation & of the Inselvency and Bankrupicy Board of Ingia EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS Laan Aecsunt Mumber Damand Motics uls I [iaba and Type of Possession Reserve Price Dabe and Time of Inapeciion of the
{insodvency Resoiition Process fov Corporate Persans) Regulations, 2016) FOR THE QUARTER AND NINE MONTHS ENDED ON 31ST DECEMBER, 2024 AP Number And Name of  [1342) Date and Amount| Symbolic Possession iz 7 6 600- (Seven Lakh L progerty
FOR THE ATTENTION OF THE CREDITORS OF Borrawens) o-Barmawenlsir o e ons 12-Sep-2024 | Sty Eight Thousand Six 15-02-2025 [Wnspection
SILVER-EAST INFRASTRUCTURE PRIVATE LIMITED (Rs. In Lacs) e 'f;ﬂ‘;ﬁi;;mm Fs 1008 S04/ (Ten | Tolal Dulstanding a5 On Date] Hundred Rupees only ) Tine 10:00 AM to 05:00 PW)
LLON Eight Th 4 Y 02k - EMD Depositi
RELEVANT PARTICULARS s. | Particulars Quarter ended Nine months ended | Year Ended J AP-10109971 | MRS. Dina F?.E;-Jﬂ-@; rrkely s [Eamast Monay Deposit (EMD) Last Date 17.02.2025
Mame of = dabio Sitver-East Infrastructune Private Limited Devi (B MR 0l Rs. 76,860/ atw aic Tim-of- Auation 15
e o T B o s A | SR T Noj 31.12.2024 | 30.09.2024 | 31.12.2023 | 31.12.2024 | 31.12.2023 | 31.03.2024 T Gl (Ebarr d : Dol Tiow o B, A L2003
. | Partherity under which comone delior | Registrar of Corrganies, Mumbas | (Un-audited)l(Un-audited) (Un-audited) (Un-audited) (Un-audited) (AUdlted) I GO0
5 Incomorated ¢ regstaned . : Dezcription of the Immovatla Property! Secured Asset : Al that part and parcal of the praperty stuated et Para Ne. 38, Missal Mo, 23772017-18 Gram
: Lur;:;—,m mu:.,rpr-..:._,- Lmited Liabity. | U5 20IMHE00MFTCL45150 1. | Totalincome from operations 2651644 | 13681.77 | 19926.80 | 69385.81 | 64068.13 85483.12 Panchayat Mokalsar, Panchayal Samill Swang. Diatt Bamer. Rajasthan. 344043 Rajagthan BOUNDARY - East-Road and doar, West- Progerty of mutha
Icdeniificaticn Mo, of comorste debior . 2. | NetProfit/(Loss) for the period (before munilal, North-Property of mangala ram darji, South- propery of mangilal ji;
o | e of the regishensd offion and | Regd, Offics ; Shap Mo, G 48, The 2o Buildin Tax, Exceptional and/or Place of EMD Deposition ! Place of Auction: Shop Mo. F-107, Mahesh Tower |, 15t Floor, Khed Reoad. Balotra - Rajastnen- 344022
princioal offica-iif any) of corponie CTE &85, B5E. Chandavarkar Rnad, Bonval West, Extraordinaryitems) 411.94 39.12 126.27 331.14 305.54 143.78 Mode Of Payment 2= Al payment shill be made by demand drallfBTGSMNEFT in freour of India Shefler Firance Coporaion Lirmited,
oebeor | Borna West, Mumial, Borvall west Maharasntra, . - : Loan Aceount Numbet! | Domand Moticous | Date and Type of Possession | Re Price Date and Time of Inspection of the
- . — | e, SR, 3. [NetProfit{Loss) fprthe period before AP Number And Name of ‘ﬁizlrnﬂT!landAn:‘nuﬂl Symbolic Possession ng 4 -"E:;T- Four Lakh POyt
Irestiyesrcy cxmrymresrcresnt o in 002025 Tax, (after Exceptlonal and/or Ba CoBa _.E'. sy "__ ':":r -
] o L o ; . rrevets) (Co-Barrowenisl o e 13-00-2024 Fifty Five Thousand Faur 15-02-2025 [inspectian
respent of comonmte detror Extraordinary items) items and/oritem iGuarantaris) IE. T2-U4-2l04 RS, . Hurdred Thity Rupeas oy d|  Time 10:00 AM to 05:00 PM)
| | . . ) B35 5400 Total Quistanding as On Date| Hunired | nity - Hupeas oaly : :
2G0T | Extraordinary items)/Profit or loss of JV 411.94 39.12 126.27 331.14 305.54 143.78 LABNVLLONSO00005080544 | (Egint takn thirty nine T - e EMD Deposition
(180 theys from the oider deted 3001-2025) 2 | Net Profit/(Loss) for the period after tax [AP10137213) & {hausand six bundned as On Date amast Money Deposit (EMD) Last Datn 17022028
| Mame and regisirtion nurber of the | M, Amiish Navinchandea Gandhi o ' (after Exceptional and/or HLBNCHLONS000005060743f forty Rupees anly | 05 Fabs 2025 Rs. 45543 Date and Time of Auction 18-02-2024
sohency priessio irsbe : ~PEY AP-10143810) | MR MRS, [Bid| Amount - - : Aaction Time 10:00 5
:Eem? mﬁnﬂlmrﬂﬁ ik :?L:E;J;Euw_wrwmzﬂg_.-uwﬁ Extra-ordinary items) 328.60 39.12 94.44 247.80 228.59 77.50 IF-'E'l'ihB Devi iﬂLﬂﬂerfs 0 ?-Eﬂ'ﬂﬁnaﬂ';‘;m;ﬁﬁ?ﬁﬁsﬁﬁf g;'itasri':g.ﬁﬁl':'ﬁ' 'E"E%u Ig;m & I::T:r;'a.:h'fni?:i
. | Address end e-mail of the imerim | Address: S04, Shiaik Abake Opn. Shell Petml 5. | Total Comprehensive Income for the ME./ MRS, Bagada Giri [Co- borrawer| Kodia Jodwara The Jaswanlpura Jakrs Rajasihan 323029 Rajasthan BOUNDARY -East-Rasls
riscrhution professnndl, s rogisiened Prarmp, Misar Arsnd bagar Fus Siand, Sabiie, period [Comprising Profit/(Loss) for the Jivesl-Eishon G hause Notth-Rasta South-Rasta
with thia Boaed mﬂatﬁ: Gljamt - 350015 period (aftertax) and Other Place of EMD Deposition | Place of Auction: 15! Floor, Shei Shyam Plaza Gomplex Ranwada, By Pass, Road Bhinmal, Jakare, Rajasthe 343025
| | K- amnshgandnl LAeEgmaloom Comprehensive Income (after tax)] 328.60 39.12 94.44 247.80 228.59 78.57 Maode Of Payment :- All payment shall be made by demand draffRTESMEFT in favour of India Shelsr Finance Corporetion Limited.
Adckrsg arul il i b usad o r:mmmm Address: 504 Shivall e . = ¥ E "
corressporciencs with thie menm Opr, Shwesll Pesircyl Pumip, Mear Sroand Sagian Bes 6. | EqUity Share Capital 369.80 369.80 369.80 369.80 369.80 369.80 gﬂt:‘ﬁﬁdum; 1;;;“51:: :::?r:;ml :ﬁmmrmm:;m“! o ??.-Enr':i. F"l'I'DB T A 'Im:::m:r?rmm bl
resclution professional Stand, Satelite, Anmedabad, Gujarat - 380015 7. | Reserves (excluding Revaluation ' Borrawer(s) (Co-Barrowess) ——————— - v $3-08-2024 5:;,&;,'&53’-‘[,5:;% Lo 15-02.2025 (inspection
N i | Process Emall d: o shereastnfrasigmal.oom Reserve as shown in the Balance IGuarantaris) Rs 13 9% T84 15 Total Dulstanding as On Date| Fugtes sl Tiena 10:00 AM to 05:00 PM}
.| Lt oAt o subimission of Cima 13002025 (14 gays Trom the receint of ihe Hroer Sheet OfpreViOUS year) ) } ) ) ) _ HLIACHLONS000B05029290 | (=hiraen Lakh iy s Rs. 14,56 063 T2 e T =MD EMD D fan
| vhled 3001.2005) - (AP-10052411) & LA34CLLO | thousand sevan As Oin Date ST Moray IO IEE Last Date 17-02-2025
17, | Classas of oedtors, f any, under ciause | Mol Appikcabie 8. | Earnings Per Share (of Rs.2/-each) NSO00005038202 TRIBVRC, Gy Kt B5-Fab-2025 Rs. 77.600- Date and Time of Auction 16-02-2025
(b of subraaction (6A) of section 21, (for continuing operations)- (AP-10082171) | MR MRS | Lt e e ion afthe Immavable Propertyl Secured Asset: | [Auclion Time 10:00 am ta 5:0bmi
astertained by the interim resokition ic Chandra KanwariBarrawer} /| &f that part and parcel of the proparty. shuated at Piof Mo, 45, Ramday Colony, Remseen, Zone F'
Basic: 1.7 21 51 1.34 1.24 42 pa pepany ¥ -
| profrssiors asic 8 0 05 3 0 MR. MRS, Laxman Singh | eo ncroase Amount | @ it Tehail, Barmer Balolia 344022 Rajasthan BOUNDARY-East-30t Wide Road West-Other
3| Names of Insoivancy Professionals | Diluted: 1.78 0.21 0.51 1.34 1.24 0.42 [Co- borrower) {Land North- Plal Mo, 138 Souh-Piol Mo, 140
tertified 10 acl &s Authorsed : .

Place of EMD Deposition | Place of Auctlon: Bock No- 3, Raskirba Celany, Plot Mo - & Bagora Road, cop. Yes Bank, Ghenchiya Kl Piiani
Brawrars, lalone, Ra@sihen 32300
Moda Of Payment :- All payment shall be made by demand draft RTGEMEF T in feneour of India Shaler Financa Compoerstion Limited.

Resesantative of crecioes in a class Notes:

| (Thess rartes o each dass) _ : _ 1. The above results are an extract of the detailed format of Unaudited Financial Results (Standalone) for the Quarter and Nine months
4. |a} Refesar Forms ang (@] weribbl gosvin

: ; . ended on 31st December 2024 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Loan Account Number/ | Demand Notice uis | Diate eed Type of Possession Reserve Price Date and Tims of Inspection of the
fﬁﬂiﬂ :'L'm:"m s Eﬁiﬁqﬁmmmmﬂ Requirements) Regulations, 2015. The full format of the Standalone Unaudited Financial Results is available on the Stock Exchanges H;‘:ﬂ’:‘mﬁ;ﬂﬁ:ﬂﬂﬂ 13(2) Date and Amount] Symbolic Possession & 6,065,300 : ik S

: : website i.e. (www.bseindia.com) and on the Company’s website (www.cpil.com) . The same can be accessed by scanning the QR Code. JGuarantaris) Date: 09-08-2024 R, mﬁ“ﬁ;‘ 2‘}2‘:"“ MJ e iy Eig‘-’iﬂ:ﬂ thre= mnﬂ%;g%*ﬂﬁggf;ﬂ“}

rlotice ' hereby ghen That the fatonal bomgany Law Tiibunel, Mumhal Benc - 1 1as 9 - Previous Years/ Quarterly figures have been regrouped! rearranged, wherever necessary. T ATBCLLONS00000505055a| ||, bad- (Eleven Lol I e PR
rgdered the commencement of & corporate msohency resalution process of the Slher-Eost ; . . . ) ) Lafdn 1'“I'||r::,- Thias Bs 1323546 521 IEE!'ﬂH‘l Money Daposit (EMD) EME Dapositic

Infrastructure Private Limited on 30-01-2025, 3. The results for the quarter and Nine months ended on 31st December 2024 are in Compliance with Indian Accounting Standards (IND- AP-10117338 1 Mr. [ Mrs. Thoceand Elokl As On Oats Laad Drade 17-02-2025
Tha craditors nfﬁilva—:—l_-ﬁa-sl infrastructure Private I:Imltaﬂ.a:we herety callad upon insubme AS) as notified by the Ministry of Corporate Affairs. ;ﬁ“{":am:;;wm Hundred Eighly Frur 3!1 dan s Re. 60,530/ ufﬁ;ﬁﬂﬁﬂﬁﬂ;ﬂ g—lﬁﬁrﬁﬁ
e P Wit o ::.HT;',? E:ﬁj‘?}?“uzi ko the intenm resoiution professional &t 0= () The above result were reviewed by the Audit Committee and were approved and taken on record by the Board of Directors atits meeting (Coborrower] :;;";’ — 'j,‘,‘,’;::';‘:‘;,“;[j';:“;;'f‘,':‘i,::;;"ﬂi:,;ff;ﬁ;'m e
Ine financial creditors shall submit thair ciaims with proof by electronic maans only, All other held on January 31, 2025. imﬂﬁrme = Baha Ramdev Magar Pak Ri-306401 BOUNDARY-EAST-Othor Land , WESTRoad 30 Faat

creditors may submit the claims with praol in person, by postor by electronic means.

A financial creditor belonging tooa ciass, as listad against the entry Mo. 12, enakt indicats its

cholze of authorized repréesentalive from among the three. insolvency professlonals Esied

agamsl antry Mo L3 1o act asauiharined representative of the class [specily alasa) in Foom OA,
sy

{NORTH: Flok Mo 253088, S0UTH: PotMa. 70

Place of EMD Deposition | Place of Auction: Khiesra Mo 1539, Chak No 2, Main Sc6ist Road, Brham Vikar Gautam Vikar Fall - 30540 1K hasra
Mo 1535 Chax Mo 2, Man Sojal Road, Brivam ¥ihar Gaabam Vihar Pl - G06407
Maode Of Payment :- All payment shall be made by demand draft RTGEMEFT in fevour of Indis Shelier Financa Coeporation Limited.

For detailed terms and conditicn of the sale, please refer fo the Secured Creditess

Please scan the below QR Code to view the full financial results:

On Behalf of The Board of Directors
Chandra Prabhu International Limited

Sutrmisgsea ol Take or misleading proots af ciaim shall atiract penaties, Sdy/-

EMER S ELR MLt s Amrish Navinchandra Gandhi Sd/- websibe www.indiashelter.in or contact Authorized Offlcer-Mr. Vinay Rana [T988605020)
Piaca: Ahmedabad Interim Resolution Professional AL Diate: 01.02.2025 Place: RAJASTHAN Far India Shelter Finance Corparation Lid
Slver-East Infrasbtructure Private Limited dajrajJain

IBBEI Reg. No: IEBI/IPA-00Z/IP-NO0ETO/2018- 2019, 1 2056
Wadidity of AF&: 31-12-2025
Email for Corregpondence - cirpailvereastinfra@igmail.com

Place - Gurugram
Date - 31" JANUARY, 2025

Chairman Cum Managing Director
DIN: 00049199

financialexp.epaptin

New Delhi
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